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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 458/2023 

In the matter of: 

Prakash Yadav         Applicant  

Versus 

State of Haryana & Ors.        Respondents  

 

REPLY ON BEHALF OF RESPONDENT NO.3 I.E. MUNICIPAL 

COMMITTEE, DHARUHERA IN COMPLIANCE OF ORDER 

DATED 06.11.2023 

 
MOST RESPECTFULLY SHOWETH: 
 

1. That captioned OA registered on the basis of letter petition alleges the 

illegal dumping of garbage at the main gate of Rajiv Gandhi Sports 

Stadium. 

  

2. That it is humbly submitted that answering respondent is committed for 

compliance of Environmental Norms with discharge of its statutory 

duties. The answering respondent wishes to place on record the steps 

taken by it for proper disposal of the solid waste, which are as under: 

(i) The answering respondent had awarded the work Order dated 

06.02.2023 to M/s Balwan and Company (hereinafter referred as 

to ‘agency’) for Door to Door Collection, segregation, 

transportation as well as processing & disposal of Solid waste 

generated in Municipal limits, Dharuhera. 

(ii) There are 17 No.s of wards in the town and door to door 

collection of solid waste is being done from these wards.  

1

28



(iii) The agency has installed Solid waste processing facility at village 

Garibnagar for Dharuhera town of capacity 100 TPD through 

trommel machine technology and municipal solid waste of 

approx.19.50 tons is being processed daily. Daily solid waste 

generation quantity is 19 to 20 tons per day.  

(iv) The agency is under obligation for proper disposal of fractions i.e. 

compost, inert and RDF etc. The agency has entered into an 

agreement dated 01.04.2023 with M/s Dhartie Warriors 

Environment Pvt Ltd. (hereinafter referred as to ‘M/s DWEPL’) 

for disposal of RDF. Copy of said agreement dated 01.04.2023 

executed between the agency and M/s DWEPL is is annexed 

herewith as ANNEXURE-R/1. The details of Solid Waste 

collected & processed and disposal of fractions during period Feb 

to October, 2023 provided by the agency vide its letter dated 

13.11.2023 is annexed herewith as ANNEXURE-R/2. For the 

details of Solid Waste collected & processed and disposal of 

fractions during period November, 2023 to January, 2024 will be 

provided by the agency within 15 days, the confirmation given by 

agency vide its letter dated 12-02-2024 is annexed herewith as 

ANNEXURE-R/3.  

(v) It is also important to mention here that since period of work 

order awarded to M/s Balwan and Company has expired on 

07.02.2024, therefore, after completion of e-tendering process, 

new work order has been awarded to M/s Pooja Consultant 

Company on 06.02.2024 for the period of one year.   
 

3. That it is further submitted that this Hon’ble Tribunal vide order dated 

02.08.2023 has sought report from the Joint Committee comprising of 

Haryana State Pollution Control Board (HSPCB) and District Magistrate 

(DM).  
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4. That in compliance of order dated 02.08.2023, the report of joint 

committee was filed on 03.11.2023. The joint committee has made 

following recommendations: 

(1) Municipal Committee, Dharuhera should increase the height of 

wall towards the stadium and plantation be done along this wall in 

consultation with forest department. 

(2) There should be more emphasizes on usage for deodorizer to 

control the smell inside/outside the solid waste processing unit. 

(3) There should be regular cleaning and sweeping of the road in and 

around solid waste processing site. 

(4) The Municipal Committee Dharuhera should prepare action plan 

for disposal of inert waste, RDF, compost etc. by executing 

appropriate agreement with authorized vendors in this regard.   

 

5. That the answering respondent wishes to place on record the steps taken 

by it for compliance of recommendations of Joint Commitee: 

(i) The Municipal Committee, Dharuhera was awarded the work 

order for “Raising of stadium west side boundary wall/MRF East 

wall, West, South side in Ward No. 17 in MC Dharuhera (Tender 

ID 2023_HRY_338507_1) on dated 23.01.2024 after tender 

processing. The work is in progress and it is likely to be 

completed before 29.02.2024 (photos of work in progress are 

annexed as Annexure-R/4). 

(ii) Deodorizer are spreading regularly on the site to control of odor 

smalls (Photos are attached as Annexure-R/5). 

(iii) The roads are cleaning and sweeping daily basis. A dedicated 

safai karamchari is deployed by MC, Dharuhera (Copy of photos 

of sweeping are attached as Annexure-R/6). 
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Annexure R/2 
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Annexure R/6 
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